TR &, §.ue.- 33004/99 REGD. No. D. L.-33004/99

Che Gazette of India

.50 3. Te.-31.-29062026-273898
CG-DL -E-29062026-273898

T
EXTRAORDINARY
AWM II—Evs 3—39-Tvs (ii)
PART II—Section 3—Sub-section (ii)

grfee ¥ THfAT
PUBLISHED BY AUTHORITY

|, 3338 ¢ Reett, affET=, S 27, 2026/319TE 6, 1948
No. 3338] NEW DELHI, SATURDAY, JUNE 27, 2026/ASHADHA 6, 1948

I, T TREET S SRt §aad

I
< faeett, 27 54, 2026

FL.IMT. 3473(37).— FralT TLHRTT, ATOST TIq Iiae Aterf==aw, 2025 (2025 F7 24) Fit 9T 13
T ITETT (1) FTT T& LTRAT T TART FXd U, T8 ATALAAT o6 THTL 6l AT F TIAT AT T Graremst
FT qLAT & o0 "o qraAT ST (STArdue)" 9T U HE F TS wAT g, ANTHT sraent a, e
TETEAAT ATAITTH o HRMHGH o =T § 717 3T THAT TATHT % TG FIT o0l ST

[®T. 7. T.E1-16011/4/2022-18.7-917(5)]
HHST T, I A=

4797 GI/2026 (1)



2 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(ii)]

MINISTRY OF PORTS, SHIPPING AND WATERWAYS
NOTIFICATION
New Delhi, the 27th June, 2026

S.0. 3473(E).— In exercise of the powers conferred by sub-section (1) of section 13 of the Merchant Shipping
Act, 2025 (24 of 2025), the Central Government hereby constitutes a body for the security of vessels and port facilities,
to be called as the Bureau of Port Security (BoPS) with effect from the date of publication of this notification, which
shall be headed by the Director General of Maritime Administration designated as the Director General of BoPS till

further orders.

[F. No. ST-16011/4/2022-MA-Part (5)]

MUKESH MANGAL, Addl. Secy.

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064
and Published by the Controller of Publications, Delhi-110054.

VINOD KUMAR 522ciesshisase oo



		2026-06-29T11:52:36+0530
	VINOD KUMAR




